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and cinnamon through the State Trading 
Corporation; and 

(b) if so, the reasons for the same? 

THE MINISTER OF INTERNATIONAL 
TRADE (SHRI MANUBHAI SHAH):     (a) Yes, 
Sir. 

(b) Betelnuts and cinnamon are speculative 
items and imported betel-nuts and cinnamon 
were sold at high profit margins. A decision 
was therefore, taken to canalise the imports of 
these items through the State Trading 
Corporation of India Ltd, 

VACATION OF ROOMS IN SCINDIA HOUSE, 
DELHI BY D.D.A. 

42. SHRI M. P. BHARGAVA: Will the 
Minister of WORKS, HOUSING AND 
REHABILITATION be pleased to state: 

(a) whether it is a fact that some rooms 
recently vacated by the Delhi Development 
Authority in Scindia House, Delhi were 
allotted by Government to an international 
society; and     i  

(b) whether this society is a Government-
aided institution? 

THE MINISTER OF WORKS, HOUSING 
AND REHABILITATION (SHRI MEHR CHAND 
KHANNA): (a) and (b) Presumably the 
reference is to the premises vacated by the 
Land and Development Officer whose office 
was shifted to the Exhibition Grounds on the 
2nd February, 1963. It is the declared policy 
of this Ministry that all 

those premises which were either re-
quisitioned or taken on lease many years ago, 
should be gradually released. The premises in 
the Scindia House were taken on lease on the 
1st October, 1936. After the premises have 
been released, this Ministry is no longer 
concerned with their allotments. 

ALLOTMENT   OF   HOUSES   TO   CENTRAL 
GOVT, EMPLOYEES IN NEW DELHI 

43. SHRI SITARAM JAIPURIA: Will the 
Minister of WORKS, HOUSING AND 
REHABILITATION    be    pleased to 
state: 

(a) the latest position with ragard to the 
allotment of Government houses to Central 
Government employees in New Delhi; 

(b) the year of priority up to which 
houses have been allotted to the employees in 
each category; and 

(c) what steps are being taken to give 
houses to the maximum numbw of employees 
within the minimum period of their service? 

THE MINISTER OF WORKS, HOUSING 
AND REHABILITATION (SHRI MEHR 
CHAND KHANNA) : (a) Only 37 per cent of the 
Central Government employees in Delhi 
eligible for allotment from the general pool 
could be provided with residential accommo-
dation. 

(b) The year of priority that has been 
covered up to the end of July 1963 in the 
different categories is «s followi: — 

  

 


